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(b) and (c) Reserve Bank of India
(RBI) has reported that there are no
licences pending with nationalised banks
for opening branches in Aligarh Dis-
trict.  Opening of branches of na-
tionalised banks under the extant
branch licensing policy is a continuous
process which is governed by licences
issued by RBI in this regard. Hence,
at this stage it is not possible to project
the number of branches of nationalised
banks that will be opened in Aligarh

istrict. -~ rr
Dt e d e gvia‘:vad
Export of Pearl Ornaments
2409. SHRI KAMIA MISHRA
MADHUKAR : Will the Minister

of COMMERCE be pleased to state :

{a) whether ornaments made of
pearls are exported from Mehsi in
Poorvee Champaran district; Bihar'

(b) if so, the value of pearl orna-
ments exported during the last thiee
years, year-wise and the names of
countrics to which these ornaments
arc being cxported;

(¢) whether the Government have’
formulated any scheme to develop
this industry and increase the exports;
and

(d) if so, the details thereof and if
not, the reasons thercfor?

THE MINISTER OF STATE (N
THE MINISTRY OF COMMERCE
(SHRI P. CHIDAMBARAM) : (a)
and (b) Scparate data on district-wise
exports of items are not maintained
by the Government.

(c) and (d) The Government has
notitied in the Current Import-Export
Policy, 1990-93 in Chapter XXI, Part
I, five schemes for export of gold
and silver jewellery and articles which
inter-alia include pearl studded jewel-
lery.

Making self employment scheme more

effective
2410. SHRI ASTBHUJA PRASAD
SH Wil the ™imister of
ANCE be pleased to state :

(a) whether the Government pro-
pose to make more effective the self-
employment scheme; and
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(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI DALBIR SINGH) : (a) and
(b) The performance of various self
employment schemes such as the
Scheme for providing Self Employ-
ment to, Educated Unemployed Youth
(SEEUY), Self Employment Program-
me for Urban Poor (SEPUP) and
Scheme for Urban Micro Enterprises
(SUME) are periodically reviewed by
the Board of Directors of Public Sector
Banks, Reserve Bank of India and
Government of India and steps, as
are necessary, taken to make the self
employment schemes more effective
and responsive to the needs of people.
The implementation of these Central
Government sponsored schemes are
also kept under review in the District
Level Consultative Committees and
State Level Banker's Committees con-
sisting of the officials of the banks
and Statc Governments.

*
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Outstanding Income - Tax Against Big
Business Houses

2411. SHRI  MRUTYUNJAYA
NAYAK ™ Will the Ministcr of FIN:
ANCE b: p'aasad to state. :

(2) then:mes of the 20 big busi®
ness Lousc in the country :nd the
amount of incom:-tix outstanding
against theme ; and

(b) the steps being taken by the
Government to recover the incomg-tax
dues from them?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI RAMESHWAR THAKUR) :
(a) The names of the 20 big business
houses in the country ranked in order
of their assets during 1989-90 are given
in the enclosed statement.

Each of these business houses com-
prises a large number of companies.
The Centrol Board of Direct Taxes
maintains information only in respect
of those companies which individually
owe income-tax of Rs. 10 lakhs and





